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THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): The question is—

““That the Bill further (0 amend the
Punjab Municipal Act, 1911, as in force
mn the Union Territory of Chandigarh, be
taken into consideration.”

The Motion was adopted.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): We shall take up the clause-hy-
clause consideration of the Bill tomorrow.

Now we will take up the Half-an-Hour

Discussion,

HALF-AN-HOUR DISCUSSION ON
POINTS ARISING OUT OF ANSWER
TO STARRED QUESTION 672 GIVEN
ON 23RD AUGUST 1974 REGARDING
RECRUITMENT TO DEFENCE SER-
VICES

SHRI NIREN GHOSH (West
Sir, . . .

THF. VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Mr. Niren Ghosh, we want to
close the descussion at 6.30.

Bengal):

SHRI NIREN GHOSH: Yes, that you
need not tell me.

1 rise against the dangerous course that
is being almost conslstently pursued in the
matter of recruitment to the army, that is
the concept of martial and  non-martial
races. It is a hang-over of the British past,
colonial past, and it is striking at the very
fabric of the unity of India. I say thus 1s
a dangerous development. In 1947 the Gov-
ernment of India said this concept has been
given up. In 1967 the Secretary to the Na-
tional Defence Academy said, the theory
of martial and non-martial races was com-
pletely exploded during the Second World
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War  General K. M. Cariappa, the then
Army, Chicf, said, “I do not understand
why anybody gives publicity to this non-
sense of martial races”. But on March 14
m Yok Sabha the Defence Minister, Mr.
Jagjivan Ram, said, “In order to broad-
base the rccruitment in the various States,
recruttment demands  placed on  Punjab,
Himachal Pradesh and Haryana have had
to be reduced recently as recruitmment from
the States has heen much heavier (han
their proportionate share in the past. This
is an understatement, though. But the
wonder of wonders 1s that eight Punjab
M.Ps. supposed to be progressive —one of
them is a CPI MMP. Shri Jagdish Singh
Anand—say that other States do not have
the aptitude for mulitary service and the
required physical fitness. This is their state-
ment. This is a gross insult and it is a
scurrilous slander against the majority of
States of India.

Our Constitution prohibits discrimination
on grounds of religion, race, caste, sex or
place of birth. Yet, it has been systematically
violated all these 27 years by this Govern-
ment. Though this was declared in the
Constitution, the Government 1esorted to
the previous concept even in 1953 and con-
tinued that concept of martial and non-
martial races. Shri Jagjivan Ram said in
August 1972:

“In the Army the class composition
continues yet and it has not been possi-
ble to change it due to historical reasons.

So, it is continuing. He also said:

“*Such large-scale reservation in the Arm-
ed Forces for particular areas is not a
very desirable thing. Ever since I took
over, I have been oppressed with this 1dea.
How is it in conformity with our Consti-
tution or the new trend that is rising in
the country?”

Yet, this thing is continuing. Who are not
martial> I have heard an incident. I sup-
pose Sardar Baldev Singh was the fitst De-
fence Minister in the post-independence
days. When trouble broke out in Kashmir,
somebody told him what was happening in
Kashmir., Then he Is reported to have said:
“I will send my Navy to Kashmir ta fight



149  Half-an-Hour

the enemy”. The sc-called martial race has
not only monopolised 40 per cent of the
regiment, but they have a large share n
the class regiment. Taking the entire army
as it is today, over 60 per cent ot the forces
are drawn from North-West lndia compls-
ing Punjab, Haryana, Himachal Pradesh,
Jammu and a few districts of Western U.P.
and North and Western Rajasthan. Cannot
the rest of India fight> They are sub-human
beings. Some day you will say that the
Vietnamese cannot fight: So, this 1s a blatant
violation of our Constitution. I have given
you the figures. In 1953 they declared a new
recruitment policy. There again there was
one class, fixed class and mixed class rccruit-
ment 1 the Army. A Delhi newspaper dated
16th April 1974 carricd the following re-
port:

The Government did not want to take
any measure that adversely affects the role
and jmportance of Punjabis and Sikhs in
the Army anyway.

This report was quoting the Prime Minister’s
statement on 15th April. T challenge the
Prime Minster. She has no right to say
that in violation of the Constitution. Does
it mean that 15 Stdtes of India cannot fight
and only Sikhs can fight? History has proved
that it is not so. It is not so. It is insulting
and it is derogatory to the people of India
How long will it continue? T want to know
this from the Defence Minister. Now, Sir,
the Defence Ministry spokesman said on 23rd
March:

“There has been no change in the
policy of representation of the Sikhs in
the Army. There need not be any fear
or alarm thdt any injustice would be done
to any aréa or community. The Sikh Light

Infantry units are entirely reserved for
the Sikhs and they have also approxi-
mately 509 representation i the Punjab
Regiment besides having a sizeable 1e-
presentation in the Mahars, etc. and the
J&K Rifles. Further, the Sikhs have se-
cured more than a proportionate share of
representation in the Armed lorces like
the ArtiMery, Fngineering Division and
the Armoured Corps”.
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This is the statement and this shows how
even the 1953 New Recruttment Policy which
carried forward this concept followed 1t in
the matter of recruitment. In this connec-
tion, in these areas even in the villages
recruitment centres are opened and more
than the required number of persons are
recruited whereas in the other Srates recruit-
ment centres are rarely opened and 1t is
not even advertised and even if one or two
centres are opened, they are cpened in the
tribal aras so that no one can come for-
ward! Now, they say that in the Navy and
the Air Force there has been no discrimina-
tion. But I should say that this is also an
utter lie. Here also, Sir—I say it again—
here also there has been over-proportionate
representation. One or two figures I would
like to give now. For 1972-73, the repre-
scntation of the different States in the Navy
is like this:

Punjab . ... 195
Haryana - 154
M.P. .. 74
Gujarat -2
Andhra Pradesh |
Karnataka ... ... G5
What is the basis for this? One does not
know what_it is. No one knows what the

basis for this is. This is in the Navy. So,
what are you doing? One day, Sir, the
people of India will call this a Punjabi
Army because they are over-represented and
it is over-staffed by the Punjabis. You see
the Admirals, you see the Chiefs of Staff,
you see the different Generals. All of them
come fiom this region! What a wonder it
is! So, vou are striking at the very root and
concept of the unity of India and you have
continued with tHis policy for all these 27
years. Please do realise that it is causing
deep 1esentment amongst the various com-
munities in India and this bodes evil for
the future development of the wunity of
India. How long will you carry on with
this policyr We want to know this. T want
that once and for all this policy must be
changed. This policy must be changed.
And, Sir, as the first step, I would demand
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[Shri Niren Ghosh.]
that quotas, according to the pupulation,
must be fixed and these quotas must be
drawn. Any man can fight; all people can
fight. Thete is no doubt about it. History
has proved it again and again and there
is no doubt about this.

Now, there is another point. From the
Defence budget—this year 1t 1s about 2,000
crores of rupees: but 1n 1970 it was perhaps
about 1.200 crores of rupees—about three
hundied crores of rupees have flowed into
this tegion m the form of salaries and
wages. So much money has been pumped
into this region! But many of these people
are worthless and they cannot fight and they
cannot cope with any situation and they
have neither the intellect nor the equip-
ment nor the courage to do it. 1 know it
for certain that théy canndt fight. In a
standing Army like this, if the Army units
are utilised for coming down heavily on
the people, you cannot inspiré great ideals
in them which 1nspire any Army to fight
for the defence of thé border. But that
docs not take place. Over-representation of
this kind in a standing Army in a capitalist-
landlord-ridden country like India means
that many of the people cannot fight. If
they bhave 10 face the Marathis or the
Bengalls or the Kannadigas or ihe Malaya-
lees with simftar armour and with similar
equipment, 1 dare say that these Punjabis
and Sikhs would be defeated. That is the
position. You are continuing this. It is a
calamity. You are heading towards a cala-
mity, I utter a note of warning. I want a
drastic change. These things are taking
place.

1 do not want to take longer time, I
stick to my promise, and I finish, though
1 am entitled to five minutes more . . .

THE VICE-CHXIRMAN (SHRIT BIPIN-
PAL DAS): You have taken I2 minutes al-
ready . . .

SHRI NIREN GHOSH: This policy be
ended, und recruitment Into the Army,
according to the population of the States,
must he strictly adhered 1o.

THE MINISTER OF STATE (DEFEN-
CE PRODUCTION) IN THE MINISTRY
OF DEFENCE (SHRI VIDYA CHARAN
SHUKLA): Sir, the hon, Memher has

SAB-IBA]

shouted a lot while placing his point of
view hefore the House, because barring va-
riouf wiong conclusions that he has drawn

. (Interruptions) . Please listen. 1
am trving to inform you; 1 am not trying
to ¢riticize you.

Discussion 152

Barring wrong inference that he has
drawn, as far as the policy is concerned,
we have n¢ difference with him, and we
have aheadyv said, and we are implement-
ing it, that now the recruitment is based
on :the average percentage of the male
recrpitable population for each area. The
concept of ‘martial races’ has been given
up, . and given up for good, and nobody
can;say that recruitment to Amry or, for
that matter, to any para-military forces,
is bascd on that

SHRT NIREN GHOSH: Tt is based like
that| -

SHRT VIDYA CHARAN SHUKLA: It is
wrong: nobody can say that. It is atsolutely
wrong And if the hon. Membher says so,
he is speaking from lack of knowledge of
facts. Bur he must know that this is be-
cause of historical reason. We cannot get
away fiom it as quickly as we would like
to. We would not like to completely upset
the Armed Forces by saylng that here and
now we finish off everything that has heen
done¢. We say that we have changed the
basi¢ policy. The basic policy is heing im-
plemented in a proper. phased and careful
manner as not to impair the defence pre-
paredness of the country. It does not mean
that, under this cloak we carry on the old
pollc{:v or we carry on the old concept. We
do not say that the martial races policy is
corrgct. Tt is absolutely wrong to say that.

It 1s very clear that the proportion of so-
called martial races has been progressively
going down over the years. It has not gone
down as fast as we would like to because
of, again, historical reasons. It is no shame
in saying that because of historical reasons
this has been so. And today if we have heen
successful in bringing down the percentage
of sa-called martial races than it used to be
ten years back or 15 years back or at the
time of Independence, it is because of the
conscious policy that the Govermment has
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followed in this regard right from the day
of Independence. And, thereforc, if the
progressive composition of the Aimy 1s pro-
perly analysed, it will show the rcsult that
the recruitment from various other parts of
the country from almost all States of the
country and trom various sections of society
has been mncreasing, whereas 1t was almost
non-existent betore Independence.

Sir, the hon. Member made a wrong
reference to the Chlefs of Staff, {or nstance.
We know thap our Chiet ot the Army Staff
comes from South; he 1s trom Karnataka
and he 15 a Brahmin. But the hon. Membel
chooses to 1gnore that fact. Nobody calls
him as belonging to martial races. And f
he takes the Prinapal Staff Officer and
senior officers of the Army, Navy aund Air
Force, he will probably improve his know-
ledge.

SHRI NIREN GHOSH: Will you give us
the figure?

SHRI VIDYA CHARAN SHUKI.A: You
turn the telephone directry and vou can
see. You can go out and . .

SHRI NIREN GHOSH: You want me to
30 out . . .

SHRI VIDYA CHARAN SHUKT A: We
will give you, if you want. If you go out
of the House and turn the pages of the
telephone directory you can sece T am telling
vou that if you take the trouble of only
tutning the teTephone directory, under the
Army, the Navy and the Air Force Head-
quarters in Delhi itself, you will sce more
or less the composition of the three Armed
Forces .

SHRI NIREN GHOSH: Sixty per cent
come from these three or four States.

SHRI VIDYA CHARAN SHUKLA: The
hon. Member is absolutely wrong there.
There is no such thing. If the hon. Member
likes, he can go through (Interrup-
tion). Sir, this kind of running commentary
will not help him and RAc will go out of
the House as ignorant as he came in. There-
fore, 1 would advise him to listen to what
1 am saying. You will not agree with me,
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but listen to me. The only reason why you
will not let me speak without interruption

15 that you do not wish to learn anything
from me.

SHRI NIREN GHOSH: Sir . . .

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Let him answer the question,

SHRI VIDYA CHARAN SHUKLA: Sir,
the policy that has been followed by the
Goverument is that the recruitable male
population in each State of the Union is
now 1cgarded as the base for recruiument,
and the orders have been issued to recruit
strrctly on that basis. This would surely
mean lessening the recruitment in certain
areas where earlier, betore independence and
some years alter independence, the recruit-
ment was moic thap the ratio would justify.
In those areas, the recruitment will surely
go down. And, therefore, some Members
have taken objection to that, but not with-
standing those objections, we ate firmly
going ahead with our policy that we have
announced n the House and repeated seve-
1al tumes in other forums. The census figures
provide the basis for this recruitment. It
is a fact that we do come across certain
arcas where there is a lack of interest in
recruitment and In certain other areas there
1s much more enthusiasm than we find in
certain other areas. So, this as also sought
to be removed by various methods like
propaganda, cducation and requesiing and
persnading people by advertisements and
by various others methods to join the Air
Force, the Navy afd the Armed Forces. In
certain other areas, this kind of induce-
ments or advertisements may not be neces-
sary. And this again, howsoever the hon.
Member may dislike the expression, is be-
cause of historical reasons. He cannat talsify
the history. It has been there. Howsoever
obnoxious it may be, it is there. If we
have not made it certainly on the lines of
the People’s Liberation Army, it is mainly
because of our ‘idea that we want to keep
it as a viable fighting force at all times to
come and we do not wish to disrupt the

composition 1 an abrupt and

irregular
manner.
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[Shri Vidya Chaian Shukla.]

$ir, there is no discrimination amongst
the recruiting ofhicers and in their work as
far as the recruitment pattern goes. They
recruit strictly according to the regulations.
And [ have described the iegulations. We
have preseribed the physical standaids and
according to thal, they are ccruited. There
are certain relaxations provided which may
be given at the discretion ot the reaciuiting
officer. In the one-class and fixed-class regi-
ments, the reaunment is still according to
what 1t used to be. But the percentage of
these one-class and fixed-class regiments 1n
the country’s army is less. It is only 38
per cent. And 62 per cent of the Army 15
composed of all-class regiments. Therefore,
the historical mistake is being corrected in
a manner that it will not compromise the
interests of sccurity and I can assure the
hon. Member that as far as the Govern-
ment 15 concerned, there is no wish on our
part to continue with the old misrakes. We
have given up the practice long back, as
I stated eailier; and we are going ahead
with the policy that was enunciated imme-
diately after the Independence. This policy
is being followed and we will continue to
follow it. The innuendoes that the hon.
Member has made, 1 need not answer them.
But, I can, in the end, again assure the
hon. Member that the policy that we have
followed has given us dividends, has kept
the Army, the Navy and the Air Force in
proper trim. As he himsclf has said, except
the Army; the Navy and the Air Force do
not have any fixed class or one-class regi-
ments.  They do not have the regiments
based on region, like the Punjab Regiment,
the Garhwal Regiment and things like that.
Yven in these fields, it is our declared policy
that we shall alter this. But, this alteration
will have to he done in a very careful
manner. And, therefore, while agreeing with
the general sentiments of the House when
I answered this question earlier, T would
again like to reiterate that it is our policy
to see that citizens of India trom all classes
and from all regions of this country are
given equal opportunity according to thelr
popunlation ratio to get into our Armed
Forces and get equal opportunities to make
sacrifices for the security and defence of
India.
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SHRI N. R. CHOUDHURY (Assam): Sir,
I carefully listened to the Minister’s reply

but I am not satisfied with the reply that
he has given.

DR. K. MATHEEW KURIAN (Kerala):
Because, you are ifot intelligent.

SHRI N. R. €HOUDHURY: Sir, you
know that in the total recruitment to the
Defence Services, martial races have a mono-
poly of 40 per cent of the regiments. He
said that there are one-class and all-class
regiments and 62 per cent of the Army
consists of all-class regiments. My point is
that in all-tlass regiments also these so-called
martial races are being recruited. The mar-
tial races have not only a total monopoly
of 40 pcr cent of the regiments but they
alko have a very lmge share in the all-class
Taking the entire Army, as
1t s todav, over GO per cent of the forces
are drawn from Noith-West India, compris-
ing the Punjab, Haryana, Himachal Pra-
desh, Jammu and a few districts each of
Westein U.P. and North-Western Rajasthan.
$ir, this point is very vital. If you look at
the contribution made by these States to
tite national exchequer, you will find that
it is very imeagre as compared to the con-
tributions made by West Bengal, Maharash-
tra, Tamil Nadu and Assam etc. But, vou
will see that a lion’s share of the national
exchequer is being taken by them by way
of militar} pensions and also as salary to
the Army personnel and in the 70s it is
about Rs. 300 crores per year. So, Sir, the
point is economic in the sense that the
resources at the disposal of the national
exchequer should be equally distributed
among the people all over the country. It
is for this reason that quality has to be
achieved. But, Sir, whatever he wmay say,
he did not clear this point. I want a clari-
fication on this point. Also, Sir, whatever
recruitment policy they may have, that
policy 1s not being executed. Sir, that point
has not bheen answered by the Minister.

regiments too

Thete are elaborate arrangements for
in the so-called marttal race
areas. Even in villages they set up camps
to recruit and they recruit a large numbet
of people, beyond the number fixed for

recruitment
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those areas and, Sir, in those ateas which
they have classified as non-martial race
areas, no arrangement whatsoever is made;
no announcement is made, no propaganda
is made and therefore nobody can be rec-
ruited from those States.

SHRI NIREN GHOSH: Even those who
are recruited . . .

THE VICE-CHAIRMAN (SHR1 BIPIN-
PAL DAS): He needs no prompting.

SHRI N. R. CHOUDHURY: I want a
specific reply on this point also.

Then the other polnt is—it is a very
unportant point the lives of the recruits
ate made miserable in the 1raining camps;
the Mves of the recruits from the areas in-
habited by the non-martial races, their lives
are made mserable by, what they call
modern times, ragging. That also works as
a bad propaganda agains¢ recruitment in
those areas. Tiume bell mings 1 am finishing
within two munutes. 1 also want a clatifica-
tion from him about this.

Another point is, he says “Hiustory’’. Yus,
I admit there are some historical reasons.
But that is a black history.

SHRI RANBIR SINGH (Haryana): No,
no. Pakistan was defeated by these people.
(Interruptions)

SHRI N. R« CHOUDHURY: If Mr.
Ranbir Singh behaves in this way, T will
remind him of some plain facts of histoly.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Please conclude your point
now. Do not go into history.

(Interruptions)

SHRI NIREN GHOSH: Enough of that.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL_ DAS): The Minister will reply.

SHRI N. R. CHOUDHURY: I am not
entering into any dispute. There is a single
point T would like to make. Because of
the contempt the Haryana M P. is show-
ing towards pcople from the non-martial
races, I would lLike to remind him of some
plain facts of history. I am quoting, Sir:

“QOver thousands of years, wave after
wave of invaders swept over Punjab in
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the west, but the only occasion the Pun-
jabis are known to have prepared to
give a fight to the invader was when
Porus marched his forces against Alexan-
der the Great in 326 B.C. on the banks
ol the Jhelum Punjab was then part of
the Persian Finpire.
manoeuvred and defeated when in se-
rious  battle the Macedonians actually
caossed the river'.

Porus was out-

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Pleasc¢ conclude now. You can-
not go anto long history like this; you
cannot go into thousand years of Indian
history.

SHRI N. R. CHOUDHURY' I am not
gomg into the long history, Sir. Then the
Briush, with an army raised from Eastern
India and the South conquered Punjab
without any real fight. Ewen today, the
casualties among the members of the non-
martial races ate high in the battlefield.

(Interruptions)

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): You must conclude now.

SHRI N. R. CHOUDHURY: One minute,
Sir.

I'HE VICE-CHAIRMAN (SHRI BIPI}
PAL DAS): No, half a minute.

SHRI N. R. CHOUDHURY: 1 am not
going into those points. I am simply rais-
ing one point for the Minister. Now they
aic maintaining all these rrcial regiments
as the British legacy. Thev do not want
to have any Bengal Regiment. They are
maintaining Britsh legacy of State and
racial regiments but they do not allow
Bengal regiment . . . (Interruptions) . . .
because they say that the sepoy mutiny
was first started in Bengal . . . (Interrup-
tions).

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Now Mr. Choudhury, this is
not a dchate. You can only ask for a
clarification.

SHRI NIREN GHOSH: He has been dis-
tur bed.
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SHRI N. R. CHOUDHURY: They refuse
to have Bengal regiment and also Assam
regiment. You will find a few Assamese
there and that is monopolised by the so-
called martial races.

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Please sit down,

SHRI N. R. HOUDHURY: Let the
Mimnister clarily this pomnt. The recruit-
ment policy of the Government is being
foiled by the officers coming from these
so-called martial races who dominate the
Defence Headquarters,

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Yes, you have made your point
fully.

ot wdty |l 0 (WEX WRW) AT
g5T T & wqdi A wa S fama A &

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Only question, not a speech,

st ww St o 7u faasw
ag 2 fr 3@ oW & faefas § amg welt
ST F Tqez IAT JGT fEAm A} FaTar 46
grfeerfadi & faw 156 1 #ET g, TrL@r
# fau 152 <1 diex & AT gfiar &
fau &g wfend a8y @ 2 FU F0 2
AR 97 9% ¢ % 38 30 7 &1 94 @=
TR AN § IAHT FT gl IgT Arar Tel
81 aaT g, AfFT TOor Fror § IART AT
7 &5 F97 747 § | TAAT Fg AT wd
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ferqeam &/ vy T =Tl |
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grfamres o dfFT F A7 ST T8 2, 9|
FA % TFET T ST AOANT M Tq7 JAT
qEY I |

7g S FF ATAT ATHAT & 39 9% OF A7
g1 arfm I FT T ATE T 9T AT HEHT
7 a8 qg Weg® 7 ¥ [F qoar w8 =9
AT afa & fraewt serg fuaet @, g9t
78Y faeret & | gae frg o Ay w67
™ %2 & fomw w1 afvaT 739 F 997
#1 foomr waa i PR Al AT
w1 3faerd 4 <@ wifgn, dfwT e
aFer gy AT =AM | FHfAq 3 1AL
# qrEe B—F7 T qATEAL 30T T
§ &7 % qied &1 I F@AT —F S
fepa oTeaT =TgaT § |

st @ T (SIET) ¢ ITmEEhT S,
FA AT & IGO0 FT GAGT AH T % 399
R 2 | SR g % svgert &
IR 9 fereede 39 € | § I8 ST=AT
Agar § i ST Fa § g e o g ?
SRR - |1 g8 et gem At 15
20 T T IAFT TAAT AT &1 AW 4T 1
T FEA & [ "I9S HIT ATTAAA  FACE
F1 AT A4 W@ & | A9 AFHI F1 3@,
qrEFT sead ifeqr & ARS | 72-73 F
W & 347 | 26 fa0 I@ AR TAT R |/
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227 =R Qe & 1 3 A A |
39 T UFAT R & 276 fAg 7w ) ofy=am
T A F9 H 100 WX 04T G F
386 famam qvgzs e frgade o
#1 77 & s@fF oFama o@ET o
frgzaz 2fa grerae wHt 68-69 § 70-71
® srara &7 371 w7y W d Aeae forde
T wrdl Zaf 68-69 T 72-73 qiF AT
q 7474\ g mrovRET e fogede
10. 2 MTUFLAA vavw fegpede 5.13
#, I¥mT Fo@aT A fogTEz 3.9 2
StafF TERT nAiw fokede 1278
ST ATHRIT FAIL 97T & a8 HTLT G FT
& | TFT WIgd FE @ & (F A A ATA-
HISTA T AT AZT TgAT &, ATHA I HiwST
guA Fed frar o= Araw g § v der
&1 @T 2 | & AT =g g fw ar 3 g
faste Frasew st 13T fraw ag S waa
g 9t feriemT 4T ag 3WL At g,

fewmamr s, gfrmom & sora< o w7

AU 997 48 2 fF quAmet § @ aw
FT wFT 2 f5 71a% ITF T IR Ay
fareama 7€ £ A< it forg avg & 9T
fotedz g =iz @ afidrer g 1 &
=TgaT & 6 & 39 a1 § @27 1 30 |

e a1d ag e—fg Juel fr & o
Ser——f& fzegeam & st mfzar 717
giram & I e A ag s & fir gm0
F41 faafeox a1 399 F¢ & gwe 7
T AT § T 20 i o srfaare
g 1 77 fafataq & a1 om0 418 fagi -
FH AYETCH TSIy AT Afw 7, fop
THe T AT |/ AT af@dw w3 g
ST it F qET 20T A g 2, o #rew-
oo w23 &, 77 afarg 94t f1 gw w1o-
ard a1 fgezear w1 91 9@t garaT 8, afaon
et ¢, g afzal ¥ fafew awe 7
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[=r <&t T

AR fafen FwrR £ s 79 g R
ATA-ATAT F ATH G T AGH §QUAT,
ST 97 fAe &9 1 24, 25, 26, @A
& 9 sy &, 3% Fweafseay #
L H WAL (haT ST |t &, 9 39 a<g
#1 Aife fager 7 At q@ g
%% 9FAT g HIX ATHA HR AA-H0GA 7T
W2 oz g 1 #m qat wEEw gw Al
q fa=mre &4 )

SHRIMATI MARGARET ALVA (Karna-
taka): Mr. Vice-Chairman, 8ir, I am not
speaking here today to create further
trouble beciuse I think we have already
had enough of it. I speak here because I
teel that 27 years after independence we
have still failed—1 do not know due to
what—to build a truly nationalist picture
of the army. I know that the British had
a plan when they set up the army, along
various communal, caste and religious lines
because 1t suited their interests to set one
group of Indians against another and thus
to keep them fighting all the time. Though
in 1947 the Government had spoken clearly
ol giving up this class-bias and of build-
ing up a truly nationalist army, it scems
very strange that 27 years after indepen-
dence the hon. Detence Minister had to
admit recently that very little had been
done in this direction and that we are
still today in the old rut of having recruit-
ment on these various communal, religious
and caste lines. 1 know that the hon.
Minister, in hils reply, has denied some of
the statistics which have been presented,
but I would still like to ask him this.
These so-called martial races, well, they
may be physically stronger or perhaps more
attractively buile than us in the South. All
the same, I would like to know why, even
after 27 years of independence, these areas
which comprise just 15 per cent of the po-
pulation of the country today has 60 per
cent representation in the Armed Forces?
Is it thac there is something wrong with us
in other parts of the country or are we less
patriotic or are we less capable of fighting
for the “wmotherland than these people? 1
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have great regard and respect for those who
have fought and laid down their lives in
the defence of the country, but that does
not mean that the other parts ot the couniry
should not have an equal opprotunity to
contribute their bit to the defence of the
motherland. It is in this strain as a souther-
ner, though I am a woman, that 1 would
like to emphasise that greater scope should
be given to people trom other parts and
other areas to make their own contribution.

Coming to the question of regiments,
which has already been rawsed, forty per
cent are reserved for the so-called martial
1aces and the rest 60 per cent is open to
all Indians. There (oo, since they thunk
they are better 1n a way they get a laiger
share compared to the southern areas. I
think it 15 unnecessary in the army of
foday to have this kind of physical pro-
wess. You have also to give them various
skills. There arc various other aspects
which have to be taken into consideration.
You have to open up mechanised columns.
You have various other fields today in the
Army which can perhaps be reserved for
these people who are not so good in cer-
tain other aspects of army life. There are
today 19 regiments bearing names of States,
jaces and castes. If this has to continue,
then either have it in the name of every-
body else, or do not have them at all. You
must think in teims of a single, uniform
system by which you will have only a na-
tional army and not a class-biased aimy.

Then the question of minority comes in.
It is rather frustrating to see that their
recruitment to the Armed Forces has fallen
very steeply, as far as the minorities are
concerned. Why is it? Is it because they
are decreasing in their patriotism or they
are losing interest, or they are not getting
cnough facilities now after independence?
(Time bell rings). The Defence Budget for
1974 . . .

THE VICE-CHAIRMAN (SHR1 BIPIN-
PAL DAS): Do not come to the Budget.
Please put a question,

(Interruptions)

DR. K. MATHEW KURIAN (Kerala):
Sir, you can be chivalrous.
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SHRIMATI MARGARET ALVA: There
is only one woman-speaker. A sum of
Rs. 300 crores is going to this particular
area by way of pension, retirement bene-
fis and other facilities every year. I do
not grudge it, but we would also like to
have economic benefits coming to ns by
way of these things. One more important
point . . .

THE VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): No point. Ask a question,

SHRIMATF MARGARET ALVA: Un-
less I make the point, I cannot put the
question. Today the Government is giving
many facilities to ex-Servicemen. They
have reservation in jobs; they have also
facilitics for re-employment and many
other facilities. I ask: Why does it not
come to others? I should like to know why
we should Dbe discriminated against and
should not get those benefits as well.

The hon. Defence Minister has said that
he is seized of the matter of recruitment
to the Armv. If after 27 years they have
not been able to correct the imbalances, I
would like to know how many more years
we are expected to wait to get justice and
fairplay and herald the birth of a truly
Indian National Army.

st WU fag wEmm  (Few gamW)
auTafs wEEA, ag qaha 2 fr g ®
a7 fax & Ao afee ox foreede w4
FT JIeT (a7 ST @r 2 | AT I HAT
TERA & THAT ATEAT § | WA Wi 7 qg
Fgr fr &1 § fogene a7Fem & AhR
9% gWT | W 0aT qRerar § 6 e ¥
ITHT T TF T F PRy Trdear AR
g TIW 7 AT g a g & 2T
=1fey, g | 7 Ay waar Azqrg % -
= FY wrer sfe fafae wfdgs o @
afdgsr & wwr aF e o« uog 7 o
afag av Frer fHaifa T3 oy @ =
feafy & &1 & Faw w1q Qomw Ff69 a7
qqIOEHE FOT e F1 afemy fAFaT 56
9 FAT GTHTT 7 AT & e &7 frrm

S
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TE T 56§ | GIHT § TG AT
gAT g wT T arae geer § A
oot & faers @reF T3 9w ot fasay
% farams SR T & 1 A w9 wew g
FEAT A1 § fF =T & 196571 F 74
THTL 6T FATAT FTH T97 FT AT T ¥ |

q ox fHagT war Gwear g owe
RGN RGO I
ST #g @ o fF Ages e W dgges
I ;AR WA ¥ owfr &
ama § et awv &1 wAv @ g
=fge 1 A awwr § faags Fwr A9ng
f& Far wva F Wrares A W Ay
15T, d2 WX F¥¢ AW WAV F HHTHA
STTET TET E AIF T AT G ITET AT
FH ET WG 7 9T AV FT 48 gfeewmy
AT & 7 ST AOETT FIEA GIF TFT 7
5 fefsra fhed® & zat ward Sy
ATfET, T g¢ FMT AT a9 a1 39T
BT ;T2 307 909 91519 b 9%, F4g-
fady afewr wv ge. e AT A F AT A
Fg g fratfea w7 a1 § awsar g wt

/ gae ffosq 59 § 70 w97 =W F 3@
FR & GYFTCHF (FATE FAAT ATEAT |

S ARAATCA (ST 939 ) A OF 5
TSAT SR G A | FAA | 71-72 F
AT H 26 AT TIT BE ® 237 § T@AT
STEAT g TAT A4T ! THY AT A § 180
A A MICITBRE R 293 017 AYQ A
& oar i 2 T w1 & fF AAT 7 26
Faq AT TAC FEH 2378 | T TE
FAMAF AN T 100 WL TATEE | 386
& A w2 B fe desae |7 afe
FTE H UAT R AT HEAT SATET E ST
Tqrgae l;f gfoamon & #47 7€y &, 9 §
FIT TET E | THET Y AT § ATEIT THHT

Lo 7 )
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SHRI VIDYA CHARAN SHUKIA: Sir,
the various points that have hecn 1ared
and somc queries that tased
bere will represent the varying  opinions
that bhon’ble Membas have regaiding this
all impoutant question. I would say that
we have tlaken a of this
question and we have tried, while not im-
paring the defence preparedness the
viability ot our Dcefence forces, to see that
proper 1cepresentation is given to all re-
gions and all classes of our society. This
I have said carlicr, and I may repeat it
so that the diametrically opposed views that
have been expressed here—if we had more
time probably we would have heard a
greater varietv of these views diametricallv
opposed to cach other—ate answered. I
would not say that one point of view s
more than the other or the other
pownt is less valid than the thitd point or
that the point 1aised by Mrs. Margaicet
Alva is not valid. I am saying that all
these points have to be taken into account
and then a balanced and rational approach
has to be made 1n such a way that it Joes
not suddenly upsct the efficiency and the
fighting ability of onr armed forces. This
is what I have been trying to say.

have Dbeen

halanced view

or

valid

Shri Rabi Ray asked as to when we tock
these decisions. We took these (legi\'ibni
immediately after the independence
we have Dbecn implementing them. If be
cares to see the various answers that have
been given in this House in this session
and in the will find that
what used to happen before is not happen-
ing now. We are giving more and more

and

last session he

1epresentation to such arcas and such classes
which did not get representation
when the pernicious thcory of

being  1mplemenied
the British rulers in India. That
s0 now. Mr. N R. Choudhurv wanted to
know whv we do not have a Bengal Regi-
ment when we have the Sikh or the Pun-
jab Regiment. Tt is a peculiar question
and I am suptised that an intelligent
Member and a well-infoimed Member like
Shri N. R. Choudhury should ask a ques-
tion Like this. Does he expect ns to repeat
the mistakes that were nade in the past?
We have made mistakes during a time when

earhier
so-callesd
by

martial races was

is not

——
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we were not ruling our own country. Mis-
tuhes were made when the 1egiments were
raised on the regional basis like the Pun-
jab Regnoent or the Garhwal Regiment and
50 on. Now the only thing that we have
done 15 we have not- disbanded these regi-
ments but ac the level of toot soldicrs . . .

SHRI
not

N. R. CHOUDHURY: Why do

wou temove these classes?

SHRI VIDYA
have dearly stated

CHARAN SHUKLA: 1

= <A O WIS (T qIA) :
AT AT OF ATEAT 7 GO0 & | FHY
o AT ST F wgr 97 7 AN maT
RAMZ 7§ 3@ gmw 1 WA
T S TE ¥ | A 5g SIwAT ARAT 8
F Fm g w81 Ad & (@ dfedsw
AT AET TiHE qA0E T R

SHR1 VIDYA CHARAN SHUKLA: We
have said several times in this House that
this 1s the only exception that has been
made. After independence only Naga Regi-
ment has been raised. That is all. There
15 no other thing that the hon'ble Member
can pomt out It is not something that has
been hidden (rom the countrv or the Par-
Lament '

SHRT SHYAM [.AL YADAV: In one case
vou have done that.

SHRE VIDY A CITARAN

done

SHUKI A:
we have said that
But this does not
mean that we must make a rule that since
the Pumab Regiment continues we must
also mihke a Bengal Regiment or Madhva
Pradesh Regiment o1 a Alvsore Regiment.
Thererere, what T am saving is that histo-
rical to he corected and it
will be wrong to repeat them. There might
justification for  hon’ble Mr. N R
Choudhury to say that there should he a
Pengal Regiment because that will satisfy
his sentiments .

We

have so uand we

have made exception.

mistakes need

be

SHRI N. R. CHOUDHURY: I did net
say that. My point was, if you are retaining
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these class 1egiments and carrying on the
British legacy, cither you remove that legacy

THF VICE-CHAIRMAN (SHRI BIPIN-
PAL DAS): Please hear him first in full.
Before you hear him in full, you go on
repeating.

SHRI VIDYA CHARAN SHUKLA: I can
asswe the hon. Member that there would
be no repeating of the mistakes that were
committed earlier. Now, Shri Jagdish Joshi
raised an important point, to which 1 had
the occasion of replving earlier although
there was not sufiicient time, about the
height and other physical standards that
have been prescribed for various classes of
our people. The hon. Member, Shri Shekha-
wat abo raised this questfon whether it is
going o do any good for us to discriminate
on the basis of physical <tandards. Accord-
ing to him, it will militate against the phy-
sical  firness ol Armed Forces and it
will also discriminate against the classes who
have been fighting tor the security of India.
May I sav that it will not discriminate
against them, because when we prescribed
certain standards, it was dove after a great
deal of thought, a great deal of experience.
We get the physical standards in a common
way in varwous regions. For instance, we
know rhe Gorkhas are short-statured. Whe-
ther they aie well fed or they are very
strong, they are shortstatured. You cunnot

our

find a Gorkha who is over 6 feet in height. ?

It mav be an exception if you find a Gorkha
who is over 6 feet. Therefore, if we pres-
cribe for Ahirs. Gujars, Jats, Rajputs and
Sikhs a height of 168 cms, it Is not that
we are trying to keep away the bulk of the
Ahirs, Gujars, Jats, Rajputs and Sikhs from
the Armed Forces, but we do get a great
number of these people in this height with
a chest measurement of 81 cms and a weight
of 54 Kgs. In the same manner, we have
prescribed for various regions, on the basis
of experience, on the basis of deep stedy,
various physical standards.

Now, coming to the point raised by Shri
Jagdish Joshi, his anxiety is well understood.
What he says is not wrong. We must en-
courage the Scheduled Castes and the Sche-
duled Tribes people to get into the Armed
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Forces in greater number. Even 3f it means
going out of the way, we must do it. But
when he says that everybody’s height should
be reduced to 152 cms, which comes appro-
ximately to a little less than 5 feet, it would
mean that the chest and weight ratio will
have to he 1reduced accordingly. It would
niean that people coming from Shri Shekha-
wat's area or people coming from Shri
Ranbir Singh’s aiea, with a height below
b feer will have to be taken even if the
chest is small and the weight is very little;
even sub-standard people will have to be
taken if you were to prescribe a uniform
scale of height, weight and chest ratio all
over the country. Then Mr. Shekhawat will
not fcel happy because it will be a limited
number which can be taken from these
varlous sources every year. And if there is
no physical discrimination or if varlous
quahitying physical standards are not pres-
cribed, rhen it will mean a tremendous con-
fusion and alo impairing of phvysical stan-
dards 1n our Armed Forces. Therefore, what
has been prescribed is not with a view to
making any discrimnination, but 1t has been
prescribed in order to see that every class
ot our society can get into the Armed Forces
according (o the existing circumstances. And
there is the least amount of discrimination,
there is the least amount of rejection, be-
cause of the various heights and physical
standards that have been prescribed. For the
information of the honourable Shri Jagdish
Joshi I will say that we have prescribed for
Adwvasis, Bhils, Gonds, and Santhals and
Mahas various, differing, physical standards.
These belong to Scheduled Castes and Sche-
duled Tribes And these have bieen carefully
worked out to see that they do not discri-

minate against the Scheduled Castes and
Scheduled Tiibes people. 1 come from
Madhva Pradesh from where Shii  Joshi

comes. 1 know certain of our Adivasis have
very little helght. In height standards they
might be as good as Gorkhas. But it is not
so. If vou take the all-India picture of
Scheduled Castes and Scheduled Tribes, it
is not so. Therefore, I would not sav that
even for Scheduled Castes and  Scheduled
Tribes we might distinguish on the basls of
various regions. We have prescribed an

average physical standard and there is no
complaint about any discrimination because
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of the physical standards. Therefore, Mr.
Jagdish Joshi should be well assured that on
this account at least there is no discrimi-
nation with the Scheduled Castes and
Scheduled Tribes people.

The other point that has been raied
whether people coming to officers’ class in
the various armed forces come from various
public schools, Doon Schools and places like
that. T would say that most of the pcople,
most of the boys today, that come and join
the armed forces, are not coming fiom (hese
public schools. They come cither from
Sainik Schools or they come from general
competitive 1ecruitment. That is the main
point here. I am glad to say that they
represent a very good cross section of our
society. It would be wrong to say that these
officers today are coming from a particular
class or a particular region. If vou see the
recruitment list of officers that have been
recruited in the army, navy and air-foice for
the past several years, yon will find that
there is a good distribution of these officers
and they have come from various segments
of our society and not necessarily from the
affluent segments of our society. Shri Jagdish
Joshi raised this point about promotion of
foot soldiers to the rank of General. This
is a matter which has been given deep
thought and which has been debated not
only in our country, but in various other
countries. We have followed a pattern, and
I think this is a pattern which is followed—
I am speaking subject to corection—in most
of the countries which have standing armies.
Where they have a system of mobuisation,
in countries where they do not maintain a
standing army, there they may have a diffe-
rent pattern. But in countries which main-
tain standing armies of the size that we
have, I think this is the pattern that they
follow, two or three segments of officers:
non-commissioned officers, then commission-
cd officers and then junior commussioned
officers. I cannot go into the details of how
these foot soldiers are promoted to various
ranks of junior commissioned officers or non-
commissioned officers or how they come into
commissioned officers, But T would say that

[RAJYA SABHA)

the system that we have devised is working
absolutely satisfactorily and there is no re-
sentment in the army or air-force or navy|
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against the system that we have today. 1
can make a categorical statement on this
account. Therefore, 1 do not think that the
present system that we are following or the
promotion policy that we are following calls
for any change .

SHRI JAGDISH JOSHI: What is the
pattern in UK?

SHRI VIDYA CHARAN SHUKLA: Off-
hand I would not be able to say, but I
will let the honourable Member know what
pattern UK follows. In any case, we need
not follow everything that UK follows. We
have our own peculiar requirements and we
must decide our policy according to these
1cquitements. Then, the honourable Shri-
mati Margaret Alva was very much exercised
and the honourable Shri Rabi Ray raised
the question of minority recruitment in the
armed foices. I think it is very pernicious
to say that thefe has been any discrimina-
tion of this kind. There is absolutely no
discrimination whatsoever. There has been
no discrimination whatsoever. As a maliter
of fact, we have very able and important
officers coming from various minorities, par-
ticularly from’Muslim commuhities, in our
Armed Torces .

SHRI NIREN GHOSH: From religious
nnoritics.

SHRI VIDYA CHARAN SHUKLA: Yes,
there are senior officers holding very im-
portant posts and top sccret assignients,
belonging to all regions and religions in the
country

AN HON. MEMBER: General Maneck-
shaw.

SHRI VIDYA CHARAN SHUKLA: That
is one instance. We have Air Marshal Fatif
who is 1n charge of Central Air Command,
He wus in charge of air operations during
the war and he knew each air sortie and
cach plane deployed during 1971 when he
was in the Air Headquarters. He conducted
the operations in the .most skilful and brave
manner and he was promoted trom the rank
of Air Vice Marshal to Air Marshal's rank.
There could be hundreds of such examples
of bravery, devotion and patriotism shown
by the so-called national minorities and
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people belonging to vailous religions and
regrons. As a matter of fact, today nobody
in the Armed Forces believes that any parti-
cular man coming from a particnlar region
or patticular segment of society has any
particular claim to being a soldier or an
ofticer. This belief has gone off right in the
Ammed Force 1tself. And I do pot thivk this
s generally believed in the country either.
But it 15 a fact as one hon. Member pointed
out that even in the general class regiment,
some people from some areas still have an
edge. 1 would be candid to admit it. It
is not again because of any faulty policy
or becanse we are not implemeniing our
policy properly. It is because of certamn
historical reasons which continue. We have
adopted policies to reduce their cffect and
we have, to some extent, reduced their
etfect. Sull that effect has not been com-
pletely eliminated. But it has been reduced
and io the coming years it will be fuither
reduced. We can clearly foresee a day when
no such distinction will be there and people
from all patts of the country and from all
sections of the society will be there in the
normal manoer, according to their calling
and beliet. If theie is any lack of 1ecruit-
ment from any particular atea, it is not
pecause of any fault in the policy of the
Government, It is probably because of lack
of response. Hon. Members who come from
various parts of the country can perhaps do
a lot in creatlng an awareness among the
able-bodied youngsters in their constituen-
cies so that they could join the Armed
Torces, Today they would like to go o
private sector or public sector jobs or some
cosy civil jobs. Good hoys are not easily
forthcoming for Army career. We require
lot of them from all areas—Bengal, Assam,
Tamil Nadu, Madhya Pradesh and other
States—and they will be taken provided they
fulfil the physical, psychological and mental
requitements that have been prescribed.
There will be no discrimination.

I think the polnts that have been raised
have mostly been covered. I have taken
note of the point raised by Shri Rajnarain.
His question was why there are less people
from Punjab and Haryana in the Air Force
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and more from Kerala, Assam and Bengal,
elc.

SHR] NIREN GHOSH: Representation
must be there in proportion to the popula-
uon.

SHRI VIDYA CHARAN SHUKLA: I
have understood Mr. Rajnarain’s point. Mr.
Rajnarain makes his point well. I have
understood  that.

SHRI SHYAM 1AL YADAV: What about
1epresentation in civil services?

SHRI RAJNARAIN (Uttar Pradesh): This
is about represencation in  the Armed
Forces,

SHRI VIDYA CHARAN SHUKLA: T am
again making it quite clear that it is be-
cause of the enthusiasm created for various
services that there is response to the recruit-
ment and if there is greater enthusiasm for
service in the Army or Navy or in the Air
Force fiom certain areas or from all the
areas, we will certainly get more people
forthconung. We do not have thé system
of draf¢ where we can compel the people to
come over. Everybody has to come volun-
tarily to the recruiting centres,

Theiciore, Sir, may I conclude by saying
that while we have taken note of the feel-
ings of the honourable Members, I can
assure you that we are following a policy
whetein the concept of martial race has no
place and the propoition of recruitable male
population dominates the recruitment in the
Armed Forces and this is the most justifi-
able basis that we have taken and, in
course of time, given the due time, the
historical mistakes will be eleminated and
will be coirected and a truly balanced
Armed TYorces pattern will emerge?

THE VICE CHAIRMAN (SHRI BIPIN-
PAL DAS): The House stands adjourned till
11.00 A.M. tonmorrow.

The House then adjourned at
seven minutes past seven of the
clock till eleven of the clock on
Thursday, the 5th September, 1974,



